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passed recently, distribution, genera­
tion, etc. is the concern of the Delhi 

Municipal Corporation
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Shri Hathl: I think the hon Mem­
ber is referring to the Narela Co The 
Government of India have already 
asked the Commissioner to take neces­
sary steps and they are taking neces­
sary steps in the matter

*ft VIH 4̂tv *1*1̂  A H^T
^  TO % fan W (  ’

Shri Hathi: Immediately

Shri Supakar: May I know it their 
is any Electricity Council for thi<; area 
to look into these problems’

Shri Hathi: There 15 the Electncit\ 
Sub-Committee of the Corporation 
which looks after this

Public Call Officer

, . g J  Shri Ram Krishan:
* \  Shri Shree Narayan Das:

Will the Mmistei of Transport and 
Communications be pleased to refer 
to the reply given to Starred Ques­
tion No 266 on the 27th November.
1958 and state what action is being 
taken or proposed to be taken to pre­
vent functioning of Public Call Offices 
by insertion of false coins7

The Minister of Transport and* 
Communications (Shri S. K. Patil): A
scheme of utilising tokens for making 
calls from com collecting boxes •* 
still under investigation If fourtl 
feasible, it will be introduced m one 
or two systems m about six month? 
time

Shri Ram Krishan: May I know
how far the introduction of new coins 
has prevented the insertion of fals<* 
coins’

Shri S K. Patil: It does not make 
any difference c • f,»r as the false coin* 
are concerned 111 iy system they 
will be inserted

Shri Shree Narayan Das: May 1
know m how many cases such inser­
tion of false coins has been found’

Shri S K. Patil: We have not any 
record, and at any rate, it is not with 
me heie just now

Shri Tangamani: In ieply to a simi­
lar question on a previous occasion 
the hon Minister stated that a rationa­
lisation committee had been appoint­
ed and that wc would be informed of 
it<> composition May I know the 
composition of that committee and 
whether that committee is consider­
ing this matter also’  That commit­
tee went into the question of refixmg 
the rates, and instead of two anna?, 
20 naye paisfe was introduced, and ul­
timately it was fixed at 15 naya patse.
I would like to know the composition 
of the committee and whether the 
committee will make recommendation* 
about these false corns aNo

Shri S. K. Patil: I do not rememh"*
whether this also is one of the terms of 
reference The Committee lccom- 
mended that it should be 20 nave patse 
but the Government revised it a little 
bit and made it 15 naye paise

Shri Khadilkar: May I know whe­
ther the hon Minister has found that 
usually the telephone boxes m public 
call offices are out of order, and marv 
a time, because you ha\e got to mseit 
two coins instead of one—10 and 5
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naye paise—they are wasted; the uti­
lity or the service that it is supposed 
to render to the public is nullified? 
So, what steps are taken to see that 
the boxes are kept in perfect order9

Shri & K. Patil: This difficulty is 
the old difficulty  If the baxes were 
not in good repair even  before,  it 
used to be so, and that is why this 
question of token arises. That possi­
bly might obviate the difficulty, and 
that is why I  have  answered  the 
question that we are thinking of in­
troducing the token, and that possibly 
might be an improvement over th» 
existing system

Mr Speaker: Shn Tariq

Shri A. M. Tariq: Questions 60 and 
106 may be taken up together as they 
relate to the same subject

Mr. Speaker: Tabled by the same 
hon Member’

The Minister of Food and Agricul­
ture (Shri A. P.  Jain):  They  arc
different questions.  One  is  about 
grapes and the other is  about  dry 
fruits

Mr. Speaker: Then he may answer 
this now and the other later

Import of Fruits from Pakistan

*W. Shri A. M. Tariq: Will  the 
Minister of Food and Agriculture be 
pleased to state:

(a) whether fruits, specially grapes, 
are imported from Pakistan; and

(b) if so, the action  Government 
have taken  or  propose  to take to 
develop grape orchards m India?

The Minister of Agriculture (Dr. P.
9. Dmhaakh): (a) Yes. Grapes are, 
however,  mainly  imported  from 
Afghanistan.

(b)  A statement is laid on the Table 
■ot the Lok Sabha. [See Appendix I, 
annexure No 18],
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Mr. Speaker: The hon. Member will 
take it up with his own Government 
also
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